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Central Administrative Tribunai
" Principai pbenchn

CP No.581 of 2001
in
O.A. No. 1041 of k?gs.
é

New Delihi, dated this the - February, 2002.

HON’BLE MR. S.R. ADIGE, VICE'CﬁALRMAN (A)
HON’BLE MR. SHANKER RAJU, MeEmMBER (J)

Narenger Kumar, )

$/0 Shri Birhama Saroop,
Salesman, Northern Railway,
Consumer Cooperative Siore,
Zonal Training Schooi,
Chandausi (UP ). ‘ 7
(By Advocate: Shri G.D.Bhandari

LCAppiacant

versus

1. Snhri S.Dasnrathi,
General Manager,
Northern Rai tway,
saroda House,
New Deini.

2. Shri SM.Bhardwaj,
Divisional Raiiway Manager,
Northern Railway,

Moradabad. - . .Kespondenis,

(By Advocate: Shri VSR Krishna).
ORUER

S. K. ADIGE, VC (A)
Heard both sides on CF No.581/2009 aiieging

contumacious non-compiiance of the Tribunai’'s order

dated 15.2.2001 in OA NU.1041/99.

v

2. , A perusai of the Tribhnai’s aforesaid order
dated 15.2.2001 makes it abundaniiy ciear that 1t was

disposed of on the lines of ine CAT Al lahabad Bench

order dated 13.10.95 in OA No.578/88 K.P.Singh & OUrs.

Vs. Uoi & G.M.Northern Raiiway & Urs,

3. We no{e that in terms of the CAT Al lanabad

Bench order dated 13.10.95 (supra) the names of Sk

K.P. Singh & Urs. have been piaced at Si.Nos.58 to
B0 of the priority |(st (Annexure R~iVv),
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51= lered. Whiie d
appiicant’'s name has been enter. S ea Board-s

spondents have kept the contenis of Rai

re . |
Circuiar dated 26.8.77 (Annexure.R-ili Coily)

view,
4.

tn

IT appiicant is agygrieved with the position
given to him by respondents in the priority iist/LCL
Register for reengagement/regufarisat|on; it s
to him to chaiienge the same seperatejy through
appropriate original Proceedings in accordance with
taw, if so advised. A CpP IS not the appropriate
instruhent for the purpbse. in this connection
Hon'bie Supreme Court’s rufiing in J.S.Farinar Vs,
G.Duggar & Ors.” Jj 1886(9) sc 808 s exireme|y
reievant. .

S. Giving

IS droppeg,
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(Shanker ga ) - ) /7624%% .
Member (J) _ (s.%. Ay, !

Vice Chairman A
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